
(HIGH COURT OF ASSAM, NECNTETVO, NZ6irilfilEiffiCHAL PRADESH)

H VII-2L1t201 I tlo ({ ta
Smti layashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Abubakkar Siddique,
District & Sessions ludge,
Charaideo.

Sub:

Ref:-

Sir,

Dated Guwahati tne ZZldr"ro et, zo24.

Casual leave.

Your letter No. DICHA/1805 12024, dtd. t3.t0.2024.

with reference to the above, I am directed to inform you that you have been
granted casuar reave on 16.11.2024, atong with station reave permission from theevening or r4.rr'2024 tiri the morning of 18.11.2024. The next senior most ludiciarfficer avairabre at the station wirr remain in charge of your court and ffice in your absence.

JT. REGISTRAR (VIGILANCE) -.
fn-y'v'.

From :-

To,

yours faithfully,

sdl'
JT. REGISTRAR ruIGII.ANCE)

Memo No.HC.VU_2UI2O13///0{ 6 /A. dated ) -1 L_\\-Z\
Copy to:

,/rn"pdect Manager, Gauhati High Court. 
Ih


